IN THE HIGH COURT OF DELHI AT NEW DELH!
(ORIGINAL JURISDICTION)
IN THE MATTER OF THE COMPANIES ACT, 1956
AND '
IN THE MATTER OF M/s JAYNA MEFA INDIA LTD. (IN LIQN.) .-
IN ] : S
CP NO. 414/02

SALE NOTICE/ HAND BILL

Pursuant to the orders of the Hon’ble High Court of Delhi passed on 19, 13,2012

the offers are invited for the sale on “AS IS WHERE IS AND WHATEVER THERE 15 BASIG”,
Wrist Watches — 3150 @P/b‘)

The aforesaid item/articles can be inspected at 8" Floor, Lok Nayak Bivav:an, Khan
Market, New Delhi-110003, between 11.00. A.M. to 5.00 P.M. from 14" to 18" janunary,
2013.

The interested purchaser / parties may submit their offer to Committee agrcinted
by the Hon’ble High Court of Delhi at 8" Floor, Lok Nayak Bhawan, Khan Market, itew
Delhi - 110003, on or before 24.01.2013 in the sealed envelope / cover marked “Offcr fo:
the purchase of the items / articles of M/s JAYNA MEFA INDIA LTD. {IN LiQR)Y”
accompanied with demand draft or pay order as earnest money (25% of offer price) in favour
of the Official Liquidator payable at New Delhi. - '

The offer shall be opened on 24.01.2013 at 11:00 am before the Comimitice ai 8"
Floor, Lok Nayak Bhawan, Khan Market, New Delhi - 110003. The tenderers are ut liberty (o
be present at the time of opening of offer. The sale is subject to tha atceptance of tha ciiar by
the Hon'ble High-Court of Delhi and the goods sold shall be delivered tc lhe suotassiui
purchaser within 15 days from of depositing the entire bid amount. _ - ‘

The Hon'ble Court may direct inter-se-bidding amongst the tenderers and furihzr
reserves the right to negotiate with all the tenderers to raise their offers, it is turthar mede
clear that inter se- bidding, if required, will take place between the b|dders

No complaint will be entertained after acceptance of the offer regarding condition of
the article/items
That this sale notice/ hand bill be treated as notice to all Securao c.nd:tuu’

Petitioners/ Contributories and no plea of them regarding ignorance of this _§a. s i be
entertained by the Hon’ble High Court. '

The sale notice /hand bill along with terms and conditions are also availablz on
web-site and the notice board of the Hon'ble High Court of Delhi. o -

Please also visit website www.mca.gov.in, www.deihic!. co.,: and

Date: (CS ita Surana) (Dinesh Khurana)

Place: New Delhi . Chairperson Committee Member
(M:9818260614) (M:9818443233)
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